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Thanking you. 

                        Applicant  

                                

Meghraj Singh Human Rights RTI Activist 

Village Bilaspur Bangar Sikandra Kanpur Dehat  

Mob No 9643406577, humanrightsrtiactivst@gmail.com 
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To                                                                                               dated -20-09-2024 

     The Registrar   

     Hon'ble National Green Tribunal   

     New Delhi    

            Subject -  Reply/ Objection report By Applicant  

Sir, 

        This is to inform you that the report sent by District Officer Kanpur Dehat 

report reference Ref 877/R_166/2024 dated 2 July 2024 is completely false and 

baseless. While sending this report, the original application submitted by me and 

the attachments included in it were not read. If the concerned officer had read the 

original application 285/2023, then he would not have sent it. 

         The report sent to Hon'ble NGT New Delhi is completely false and baseless. 

Till date, the ponds situated in the district have not been identified. The report sent 

in the letter number 517/SA/R-166/2024 of the District Magistrate is not complete. 

Some old report was presented. After the first Additional District Magistrate asked 

for the reports, he also sent two reminder letters under which no Sub-District 

Officer and no Tehsildar sent any reports till date. In the end, some old and 

incomplete reports were sent. 

           If that report is also considered, none of the encroachments mentioned in it 

have been removed. In it, police station, national highway, village school hospital 

and other buildings are built on ponds. The committee is presenting a wrong report. 

No encroachment has been removed. If it had been removed, then not only I but 

the entire media would have spoken about this report. 

SDM Sikandra Kanpur Dehat sent also false report on dated 13/03/2024 because 

he/she  mentioned  in report all encroachment report but nt remove a single 

encroachment                                  

I have been complaining about the same ponds since 2010. Many orders were 

issued to remove encroachments but till date no encroachment has been removed. 

Only three cases were filed, the case numbers are as follows. All details of cases 
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and order copy is also annexure.Ponds Gata No.- 511, Land Revenue Code 2006 

section section 67  Report Table  

ENCHROCHMENT NO REMOVE NOW A DAY ON GOUND LEVEL 

Sr 

No 

Case 

Description 

RCCMS CASE 

CASE NO 

Case 

Institution 

dated  

Case 

disposed 

dated  

Remarks  

1 GAANV 

SBHAA VS 

KUARLAAL  

T202303400501634 26/06/2023 07-03-

2024 

0.0037 

Hec.Till now 

encroachment 

not removed   

2 GAANV 

SBHAA VS 

ANIL 

SHUKLAA  

T202303400501635 26/06/2023 07-03-

2024 

o.oo74 

Hec.Till now 

encroachment 

not removed   

3 GAANV 

SBHAA VS 

RAMDUTT 

SHUKLA 

T202303400501635 26/06/2023 07-03-

2024 

0.0074 

Hec.Till now 

encroachment 

not removed   

 

               The order of Vedkhali was passed with the status report, it was not 

disposed of, all these letters are attached to the original application 285/2023. On 

this, 

Polluted ponds related mention on IGRS Portal complaint no 40016323010062 so 

it is false report mention by concerned department and so I raised the objection so    

my complaint went to the Commissioner Kanpur Office, complaint number 

50016323000006 was investigated by the Regional Office Pollution Control Board 

Kanpur Dehat in which the pond drainage was found to be obstructed and the 

report is attached with the photo, so hear there encroachment on public utilities 

land gata number 511 ponds and public pathway 227 and 512  which has not been 

complied with till date  commetti only on false report present hon’ble NGT Delhi 

 that the committee submitted the report of the letter number Ref 877/R_166/ 2024 

dated 2 July 2024 of the District Officer, which is completely false, in this report  

the letter number of PWD Kanpur Dehat which is attached on page number 119, in 

which it is written and Rup singh and lakhan singh and sneeta and kaunar singh 
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submitted the map and also delivered the pipe on ground lable in place of gata 

where elligal encroachment by number 227 511and others but the Ex village head / 

former Gram Pradhan Alka Singh, VDO Vikas Singh  and PWD JE Praveen 

Kumar they did not get that culvert renovated and destroyed the culvert of pond 

drainage and tried to install a hand pump on the culvert. So now false report 

generated. 

Sr 

No. 

Letter ref. NO Remarks  

1 474 /12c Dated  12-03-2018 

This letter annesure on O.A. 

Page No 119-120 

In this letter PWD department accepted culvert 

pipe blocked The drain pipes are blocked. The 

pipes of the culvert which falls in the 

alignment of the road constructed by the 

Public Works Department are blocked. New 

pipes have been made available at the work 

site to replace the pipes of the blocked area. 

The work of laying the pipes will be 

completed soon. In this way, the arrangement 

of pond water drainage from the road under 

the Public Works Department will be 

completed.one drying is annexure in this 

drying block pipes indicates  

 DM Kanpur Dehat and commetti with reading OA 285/2023 totally false and 

delibralty report submitted with annexure pwd and DPRO by letter no 87/R-

166/2024 letter DATED 02-07-2024  

2 572/12c Dated  14-03-2024 

This letter annexre on page 

no1420 

This letter refrence mention in DM report as 

per above  No culvert has been constructed by 

the Public Works Department on the said road 

and at present the drainage of the houses has 

been done by laying humus pipes. 

But till date no arrangement has been made for 

pond drainage. 

 

The report of the Public Works Department Executive Engineer and JE Praveen 

Kumar is fake and baseless. Regarding this report being fake and baseless, letters 

of Gram Pradhan Shri Brajesh Babu Rajput Bilaspur Bangar and Gram Panchayat 

members Meena Kumari Poonam Devi and Soni Devi are annexured. 
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There are number of culvert contraction on Bilaspur Arsun and vichhali Bangar 

public pathway by the PWD Kanpur Dehat at time of contaction of public 

wathway. Photo graph are annexured  

At present, the Public Works Department Kanpur Dehat is constructing a road 

from Brajlal's camp to the canal culvert of Bilaspur Bangar. 

In this road there are  four new culverts are being constructed, their photographs 

are enclosed. This proves that the culverts were constructed on the previous road. 

Engineer Praveen Kumar of the Public Works Department Kanpur Dehat issued a 

fake report and issued a fake letter to give clean chit to the mafia. 

But this could not be done. On my tweet, the police public authority took away 

everyone including the machine. And the culvert because Roop Singh obstructed 

the road by encroaching on the land of public pathway gata no 227 so in this way 

ponds over flow water not pass over since now then the people of the village are 

living in this polluted environment, now the drainage culvert mentioned in the 

letter number was not constructed.  

And DM Kanpur dehat and SDM Kanpur Dehat sent report number of times , they 

did not want to discloser of name encroacher those who encroachment on culvet 

and public path , that is reason village bilaspr Bangar ponds is polluted list of 

encroacher are fellowing as  

Sr 

No 

Case 

Description 

RCCMS CASE 

CASE NO 

Case 

Institution 

dated  

Case 

status   

Remarks  

1 GAANV 

SBHAA VS 

SUNEETA  

T202403400500556 12/02/2024 Pending 

next 

hearing  

DATED 

20-09-

2024 

  

Till now 

encroachment 

not removed  

Gaata 511 and 

227 

2 GAANV 

SBHAA VS 

Lkahan Singh  

T202403400500558 12/02/2024 Pending 

Next 

hearing 

date -

20-09-

Till now 

encroachment 

not removed 

from Gaata 

No 511 and 
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2024 539  

3 GAANV 

SBHAA VS 

Kunvar Singh 

T202403400500557 12/02/2024 Pending 

next 

hearing 

date 20-

09-2024 

Till now 

encroachment 

not removed 

227 and 511 

and others  

4  Till now a day public authority did not taken action against Rup Singh those 

who encroachment on culvert out flow in public pathway gata No. 227. 

 

All above mention table case detailed as per NIC report all case status report are 

annexure  

Till now day joint committee did not disclose total number of ponds in Kanpur ow 

many are encroached totally false report are submitted  

So till now a day committee did not submitted as per direction all ponds detailed as 

per land revenue record 1952 and fasli varse 1359 till now a day. 

There are number of ponds are encroachment found as per interim report 

committee till now a day not remove single encroachment from ponds when there 

are number of annexure are enclosed in O,A, 285/ 2023 in Bilaspur Bangar ponds 

only and only false report submitted  

MY O.A. 285 /2023 mentioned prayed are not dispose till now a day. 

Please protect of fundamental rights of villagers  Kanpur dehat dehat gave neet and 

clean environment.  

Thanking you 

Applicant  

                              

Meghraj Singh Human Rights RTI Activist 

Village Bilaspur Bangar Sikandra Kanpur Dehat  

Mob No 9643406577, humanrightsrtiactivst@gmail.com 
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THIS CULVERT made by PWD Kanpur Dehat in Vichhavli bangar at the when road’s Constraction  
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here this photo graph shows these Culvert  made by PWD Department between the Arsun Bangar 

and Vichhavli bangar  
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Here all above photo graph also contraction of Culvert between Bilspur Bangar and Arsun bangar  
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So now New road contraction by PWD Kanpur dehat in Bilaspur bangar, these road connect with 

Sikandra Baijamau Marg these Marg Name braj laal ke Dera to Primary pathshala Bilaspur Bangar  

In this road new culvert contraction by public work department Kanpur dehat U.P. So new road culvert 

photo graph attached following as    
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                                                       SAVALPUR VILLAGE JHEEJHAK BLOCK PHOTO  
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 SIKANDRA KANPUR DEHAT PHOTO GRAPH   

                        Applicant  

                                

Meghraj Singh Human Rights RTI Activist 

Village Bilaspur Bangar Sikandra Kanpur Dehat  

Mob No 9643406577, humanrightsrtiactivst@gmail.com 
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